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Writlen Answers
Increase of Electricity Charges

2857. SHRI SHANTI TYAGI: Will

the Minpister of POWER be pleased  to
state:

(a) whether the Delhi Municipal Corpo-
ration has, recently announced an increase
of five per cent in electricity charges on
the prevailing electricity tariff; and

(b) if so, what are the reasons there-
for?

THE MINISTER OF STATE OF THE
MINISTRY. OF POWER (SHRI KALP
NATH RAI): (a) and (b) The ~Municipali
Corporation of Delhi has rationalised- the
Electricity Tax with effect from 1.7.1992
fixing the rate as 5 per cent of the elec
tricity tanff in place of charging on per
unit basis for various categories of consu-
mers. This has been done to meet the in-
creased cost of providing municipal servi-
¢es in Delhi.
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Power Shortage in ghe Counfry
2859. SHRI SARADA MOHANTY:

SHRI ANANTRAY DEV.
SHANKER DAVE:

SHRIMATI MIRA DAS:
SHRI CHIMANBHAI MEHTA:

Will the Minister. of POWER be plea-
sed to state:

(2) what would be the shortags of po-

wer at the end of the Eighth Plan period;

(b) whether it is a fact that expected
shortage is going to be met through
foreign and Indian private investment, if
so, what are the details of the expected
private investments;

(c) what were the recommendations of
the Group on Power ip this regard;

(d) whether these have been accepted
by the Planning = Commission “and the
NDC; and

() what is the proposed investment in
Central and State sectors?

THE MINISTER OF STATE OF THE
MINISTRY' OF POWER (SHRI KALP
NATH RAI): (a) to (¢) The Working
Group on Power recommended a. capa-
city add.mon programme of 36645 ‘MW
during the 8th Plan period. With this
capacity addition the country would have
faced a peaking shortage of 15.3- per-cent
and energy shortage of 2.3 per -cent in
the terminal year-of the 8th-Plan. As
against this the capacity additionexpected
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during the 8th Plap is 30538
with the following break-up:—

MW,

MW)
Eje__r\:l';rgmtor 12858
(inclusive of Nuclear Power Cor-
poration gq N%veli Lignite Cor-
ration (NL

IS,?me Sector . 17680
(inclusive of 2810 MW in private
sector)

30538

The above capacity benefits are exclu-
sive of the additional capacity benefits li-
kely to acorue during the 8th Plan from
new privete sector projects that are likely
to be set up. Presently, 24 proposals
(14082.50 MW) for sctting up power pro-
jects in the country in the private sector
at a total estimated cost of Rs. 35322.82
crores are under consideration of  the
Central Government.

The total public sector 8th Plan outlay
for Power is Rs. 79589.32 crores, as in-
dicated in the 8th Plan document eppro-
ved by the National Development Coun-
cil. The break-up is as follows:

(Rs. crores)
Centre 31181.58
(inchsive of NDC & NLO)
States 48407.74

Per capita copsumption of electricity

2860. SHR] KRISHNA KUMAR BIR-
LA: Will the Minister of POWER be
pleased to state:

(a) what is the annual per  capita
consumption of electricity both in  the
rura] and urban area$;

(b) how does it compare with the
per capita consumption of electricity in
the developed countries;

(c) whether with the development of
the economic gsectors jn  the country
there is an overall ghortfall in the supply
of electricity to the industrial, agricul-
turel, commercia) sectors and also  for
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domestic comsumption, if so, the details
thereof; and

(d) what is the strategy formulated
by Government to augmen¢ the generat-
ing capacity both hydle, thermal?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP
NATH RAI): (a) and (b) The annual
per capita ~onsumption of electricity in
the coungry, urban and rura] rectors taken
together, was 253.41 Kwh. (Provisional)
during the year 1990-91 which is low as
compared (o the same 1n the developed
countries.

(c) During the year 1991-92, the all-
India energy shortfall, to various cange-
gories of consumers, was 7.8 per cent.

(d) It is proposed to add a capacity
of 30538 MW comprising of 9282 MW
hydro, 20156 MW thermal and 1100 MW
nuclear in the 8th Five Year Plan.

IP Thermsl Power Station, Delbi

2861. SHRI KRISHNA KUMAR BIR-
LA; Will the Minister of POWER be
pleased to state:

(a) whether it is a fact that of che
six gas turbine units of IP, Thermal
Power Station, Delhi, two have been non-
functional for the last two years;

(b) if so, what are the reasons for
delay in making them functional;

(<) whether it is also a fact that the
turbines commissioned by a French Firm
some six yearg back have been constantly
giving trouble and DESU lacks technical
expertise to run and maintain the Plang;

(d) if so, what are the considerations
for going in for Fremch technology when
DESU lacked in technological know-how
to run and maintain the palnt; and

(e¢) what measures have been taken by
Government tq ensure 1ts rormal func-
tioning?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP-
NATH RAI): (a) to (e) At present out
of six Gas Turbines of DESU, only one
unit is non- functional. DESU has the
technical expertise and is noy facing any’



